- CENTRAL ADMINISTRATIVE TRIBUNAL

CALCUTTA'BENCH Ty
KOLKATA K15

" 0A. 350/1695/2016 " Date of Order: 31.10.2019
Present. _ ‘Hon’ble Ms. Bidisha Banerjee, Judicial Member

CHANDI CHARAN DOLAI
Vs. -
D/O INDIA POST

For the Applicant . " None

For the Respondents : -NO‘ne
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has. preferred an OA to ‘%chall@ﬁge the vﬁnal order passed in

T e st

'-dlsc1p11nary proceedmgs the present OA has become infructuous.

2. Therefore, the OA is disposed of as infructuous.
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